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Centra) Administrative Tribunal, Principaljhench

OA-894/99,
MA-860/99,

.0A=1017/99
MAZ 926/99.

OA 1318/°°

11,

’ -
MA-765/99, OA-787/99, OA-801/9%, OA-B11/93 MA- 778/9
MA-7Q0/99, OA-B62/99 MA-B15/99, OA-B77/99 MA-837/Y

Hon ble Shri S.R. Adige, Vice Chaifman (A)

um&\,%——kgﬁyh‘ PR et

MA-731/99, with DA 908/99, OA-779/99  MA- 744/99 -

5,

MA-850/99, 0OA-898/99 CP 224/9% MA=851/99, OA- 908/9

OA 953799 MA-893/99, OA-955/99, OA-998/99 MA~907/99¢

0A-1020/99 MA-916/99 0A-1031/99,. :
0A-1246/99 MA-1iot/99. "> DAZI AT

DA-1415/99, 5 3

Hon ble Shri Kuldip Singh, Member (J) A3.M

smt., Vijay Kumari w/o Sh. M, K{E§H§Fﬁé7?ﬁ?’f9f*"?
r/o WZ-1326,Nangal Raya, Near Jahakpdfl'. ;
D Block, New Delhi. '

Mr. Mohit Mun3jal s/o Sh.S.P. Munja
r/o 2/144, Genta Colony,
Delhi.

r/o H-6, Radheypuri, Kr shna NadaF 
Delhiu 3 ' >h,_

Ms Usha d/o late Shri M.L.Mah
r/o 1168, Gulabi Bagh,Delhi.

Ms Sonia Dawar d/o Sh.
r/o No. 4, Malka Ganhj,
Delhi.

Ms Kusum Lata d/o Balbir singh, .
r/o C-41, Karampura, New Delhi, "

Mz Neeraj Malik w/o Shri R.P. Mallk, :
r/oc WZ 659, Sadh Nagar, . co4
Palam

Colony, Newbelhi. e f__;.fztt
Ms Mamta Vashishat d/o Shri T.R.. Vashishat.
r/o 24-A, Laxml Garden,
Nazafgarh, New Delhi.

Shri Raj Singh s/o Shri Gian Chahd T

r/o 45, Chirag Delhi,
New Delhi - 17.

Shri Rakesh Sharma s/o Shri J. L Sharma.
r/o 444 Chirag Delhi, :
New Delhl - 17..

Ms Mukesh Dahya w/o Sh. Lokender Singh.
r/o D-95, Satyawati Nagar,

Delhi. .‘..Applicants

o 4«,,1.

Govt of N.C.T. of Delhi thrdhdh 3-*

The Director of'Education
0ld Secretariatﬁ;belhi
pelhi, R




Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/o 4/2724, St. No.S, Bihari Colony,
Shahdara, Delhi -32.

=) s’ﬂk ;aI:I w/o Shr~01nesh Saini, . i
ggﬁ =397/.4ZKabul’ kines.
?Delhr4Caéft

_G@Rajesh Kumar Sharma s/o Sh. R.K. Sharma, o
SR/07A1/221A Keshavpuram,
wvuelhiwss.b,s

Shabib ul-Hassan s/o Mr. M.S.Hassan,
R/oaﬁpafoor Nagar, - -

ﬁﬁam_a%Nagar. Delhi- 25.,

R

._-‘Atriq Khan s/o Hr. Akbar Ali Khan,
*R/0:D=148: Abul Fazal Enclave,
Jamia Nager. Delhi- 25

- . ; Ms. Vandana Gupta w/o Sh Cinesh Kumar,
”‘;ﬁwwn_w_ﬁlo A/SGB Phase 11 Ashok Vihar,
ey Delhi 452”"(’

<7 .MS Mridula Gupta d/o Shri D.V.Gupta,
R/0%14-D/E Chajjupur Colony,

wo' GBaburpur- Shahdara,:

;l?Delni 32 :

CMs Anju Bajaj d/o Shri C.B. Bajaj,

R/o D-II A/15A Janak Puri,

‘New Dlehi ~58.

Sanjay Kumar s/o Gajra3j Singh,

.R/o 255 Pitampura Village,

Delhi 34,

Ms. -Sunita Sharma d/o Shri B.K. Sharma,
R/0 '161/2 Thomson Road Railway Colony,
New Delhi.

. Ms. Deepa Aggarwal w/o Sh. Rajesh Aggarwél.
R/o ]076. Maruti Vihar,
Chakarpur, Gurgaon.

. Ms. Mamta ‘Saroha w/o Sh. Rajiv Kumar,
. R/o B-7 Krishi Vihar,
- New Delhi-48.

;M$.~Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,
.New Delhi-30,

++..Applicants
Versus .
Plggﬁovernment of. NCT . of Delhi
esdhrough. _the . Director of Education, Delhi
01 d Seoretariat. s
ﬁﬁpe e 37_" Ty .. .Respondents




ey

5

.5, Ms. Sudesh w/o Sh. C.M, Arya.

DA 1017744 43

Mr=. Meena Arora w/n Shri Ved Parkash,
R/0 1959 NQutram Lines,
Kingsway Camp, Delhi, » .. Applicant

through its Chief SncretaFy.;' -
5, Sham Nath Marg,
Delhi.

2. Director of Education, - *7ivi-
Govt. of NCT Delhi, '
5, Sham Nath Marg,
Delhi-54,

DA 894 of 1999

1, Ms. Shallu Gupta w/o Bqézj“
R/o 460/B Azadpur, Delhi=

2, Ms. Munni Gupta w/o Sh. Rewati Raman.
R/o J-80/6 Pandav Nagar. h
Opp. Mother Diary,
Delh1 9z,

-
ST
TR

3. Anil Kumar s/o Shri Munshflkam.
R/o 882-A, Lampur Road, o eE
Bankar.-Delhi T ' b

gy

4, Ms. Seema Garg d/o Shri V P. Garg,o
- R/o D-32, R.P. Road, _

Adarsh Nagar, Extension, j

Pelhi-33, .

oy

R/o G-21/86-87 Sector VII,
Rohiini, Delhi-B8S,

6. Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 164 Tarur Enclave, :
Pitampura, Delhi. » o

7. ] Ms. Gurvinder Jeet Kaur

R/o 67-R, New Townshlp Badarpur,
New Delh1 -44,

8. : Ms. Neeta Pant w/o Sh. Anil Pant
R/0 BG-SA/14D, Paschim ViharL
New Delhi, o

9, Mahendra Nath Jha s/o Shri B.D, Jha,
R/o B-478 Timarpur Delhi Admn. Flats,

Delhi-54,

Ms. Dinesh Kumari wjo sﬁf;
R/o D-101. Yadanagar.
Delhi-42, .

- .

Ms. Lathesh w/o sh. Sanjay,ﬁﬁﬁ'

R/o Village & P.0. Majra’ befa
Delhi-81. = 2
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Yunus Khan s/c Sh. Nanney Khan,
R/o K-64 Abul Fazal Enclave,
New Delhi-25

Ms. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/294 Sector-16, -
Rohini, Delhi-85,

T« L

Manish Kumar Bansal s/6iSh. K&
R/o C-450 Saraswati Vlhar,
Delhi-34.

surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabi Bagh,
Delhi"-’n

Ms. Monika Mukhya d/o Sh., T.C.-
R/o 1216-A Rani Bagh, -
Delhi-34, A L

Ms. Suman Nagpal d/o sh : :
R/o 24-110 West Patei&Nagar.
New Delhi-8.

Ms. Vidisha Sharma w/o Sh‘
R/o A-107 Shankar GAtden; s o
New Delhi=18. natadvee A

R/o 113-A, B.C. Block,
shalimar Bagh,
New Delhi.

3

‘4

Ms. Saroj Bhatia s/o Sh GokUl Chand.
R/o 114=E, St. No.7 ,
East Moti Bagh, e
Sarai Rohilla, -
New Delhi-7. :

Ms. Meenakshi w/o Shri Mano:_Wadhwa,.ff
R/o 203/1, Pkt. A.3, Sectonj7"‘hoh1hi
pelhi,” . e :

Ms. Rashmi w/o Shri A Ki Shara,. fi'
R/o 591/3 Mehrauli - S e
New Delhi 30. j;
Ms. Vimlesh w/o Sh, B. C;Eh FiN&;
R/o 86/3, Sector-I, Pushp V 1har
New Delhi. ; _

l

Ms. Sushma Chaushan d/o Shri’”
R/o 97-D,.Sector-Iv, B. kxs.vﬂérg.'
New Delhi-1. St :

Sh. Vinhod Bharti s/o Sh. Devgrbass‘
R/o C-408/A St.No. 17 . )

Delhi- 53A

. ﬁf zfv
“‘?ﬁ éihi
Ms. Madu Bala w/o Sh‘wﬁéjendén SIth.
R/o Village & P.O. AiipUr. o .
Delhi 36. ~* "‘a_ N '

RajeshiVashislith: s/0W§Fr
R/0 14“ Bhati- Parmahéhd
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e Versus

~7 Government of NCT of Delhi

Through: The Director of Education,
0ld Secretariat, Delhi,

. 4

Mrs. Adarsh Sharma w/c Shfi;B.L. Shar
R/o E-151-F Ashok Vihar, Phase-1
Delhi-52.

Versus

p The Government of NCT of Delhi through
: the Director of Education, Delhi Admn.
" 0ld SEcretariat, Delhi.

Q 99

Ms. Bhawna Munjal ' o
K-231-32 Jahangir Puri, ' :
New Delhi.é

) Versus
R Government of NCT of Delhi .
2 The Principal Secretary (Education).
01d Secretariat,
Delhi.

; 2. Director of Education,

' Directorate of Educatiocin,
Govt. of NCT of Delhi,

Nld Secretariat,

Delhi.

3, Dy. Director of Education, ’ I
District North West, }
Hakikat Nagar, . . N

New Delhi, "~ ...Respondents . .

DA 1415/99 o R

Mrs. Dimple Anand d/o Sh., Shyam Lal Anand;-~‘
School G.G.S.C., S.U. Block,
o Pitampdra, Delhi. .., Applicant -

Versus

? | - Government of NCT Delhi through
The Director of Education, Directorate of Education,
0ld Secretariat,

Delhi-54, .K.Rgspondentsﬂ

18/98

’“‘-{\g e

Ms. Meenakshi d/o Shri Om Prakash
=R/0_WE-626 Nangal Raya.wu L
New Delhi.

;*.kanr :?‘f'v QerSUS' =
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1. Govt. of NCT of Delhi through
Director Education
(01d Secretariate). e
Delhi. : T

2. Deputy Director of Education,
District South, Defence Colony,
New Delhi.

QA 1031 of 1992

Smt. Pushp Lata w/o Sh. Yogesh Kumar, .
R/o U-134 Vijay Nagar, Lampur Road.- '
Narela, Delhi-40.é
Yersus
1. Government of NCT of Delhi through
its Chief Secretary, . 4
5, Shamnath Marg Delhi.. R
2. Director of Education, . S
Directorate of Education,: ==x e,
0ld Sectt,, Delhi. ;f' o
3. Deputy Director of Education .
(North.wWest District)
Hakikat Nagar, Delhi,
4, Principal,
Sarvodaya Kanya Vidayalaya,
Rakhtawarpur, Dellhi, :
.+ +» Respondents B
DA _1871/949

Miss Mamta Ahuja
Ex., TGT Delhi Admn,
R/o J-11/71A, Rajouri Gatrden, L

New Delhi, : R

Versus

Govt. of NCT of Delhi,

through its Chief Secretary, . : .

S, Shamnhath Matg, Delhix -{3;’;5
2. Director of Education,
0ld Sectt., Govt.
Alipur Road, Delhi, .
QA 998/99 . = ¢§*¢

Rajesh Khaneja s/o A.C. Khaneja.
r/o 5D, Ravi Appts., §
Vikaspuri, Delhi.

2. Bimla d/o Karan 51ngh. .a .
r/o F-108/1; Sadh Nagar- II.
New Delhi, : i

of NCT of belhi, “
- .‘.hespondnnts

T 1
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12.

15.

_Rohini,

' s .
7 i V il i
c : - = I s
. . .

Sha<hi Gangwar d/o R.S. Gangwar,
r/o 8S, Sahyog Appt.,Mayui.-Vihar,
Delhi. -

Ruchi Jain d/o K.S. Jain,;-
r/oc A-4-~-59, Sector 16,

Monike d/o‘Kuideep Rajp—
r/oM-14B Meterological Complex.
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lal;.
r/o K-386, Mangelpuri,
Delhi. ﬁf

r/o A-55,.-Gulab Bagh, :i
Uttam hagar, New Delh

Mam*a Saini d/6 S,.Ci
r/o A- 229, New RanJeetJ

r/o 1/225/9. Chiranji‘Lal \
Sadar Bazar, Delhi Cantii%:
New Delhi. .

Kukhtar Ali s/o Fauljdar: Aii, e
r/o E-52, Jamia Nagar, New Deihi.
Khuwaid-ur-Rehman Khan 8 L
s/o Mufeez-ur-Rehman, . R TR e
r/o 2C Gafoor Nagar, Jamia Nagar, R
New Delhi.

Sushila Devi d/o Rameshwar Dayal Sehrawat,
r/oc BR-6/31-32, Sector ho. 17,
Rohini Delhi. o I e

Sonika Dudani d/o Ramesh budani, =
r/o 1288, Sunlight Colony;
Ashram, DDA Flats, New Delhi‘

Dinesh Kumar s/o Vijendef kUmar.' LT
r/el 7/17, Yudhishter Gali; G
Vishwas Nagar, Shahdara;‘Delhl. :

Samina Begum d/o Syed HUssaln. K
r/o 192/2A Zakir Nagat,’ New 081h1.~n"‘

Versus

Govt. of NCT of Delhi,

through Director of Edu
Directorate of Educatio
Delhi.iyps ' e

s

...,’



4 3
v DA 1246/99
N
- ' 1. Miss Shalu Sharmad/o B.D.Sharma,
P r/fe 1/712, Rishi Nagar,
e Shokur Pur, Delhl.

= r/o A-56, New Friends Colony,™& ’;-
i Mundka, Delhi.

3. ' Miss Rakhi d/o Yeoginder Nathvaild,
r/o 21/6¢5, 0l1d Rajinder Nagar,
New Delhi,

4, Mrs. Man3ju Rani Sharma w/o Ram Dhan Sharma,
r/o 10196/3, Jhandewaca Mandir.
Paharganj, New Delhi.

5, Miss Asha Kukari d/o Harish Chander. '
r/o J-19/A, Ramesh Nagar, ; C L.
, New Delhi. -f 23,';
;:, 6. Mrs. Usha Kumari w/o Harish Chander{
. {: ; r/o J-19/A, Ramesh Nagar,
D " New Delhi.
4 7. Mrs. Shakila w/o Naveen Kumar“

L r/ol B-78, Sharda Puri; Maa
é New Delhl. z

T Mrs. Savita Dua w/o Mr. SahjeeV Bua, -7

r/o 28A, KalkaJji, New Delhi. = ;,ﬁus‘vfz

_— Sonia Mehandiratta w/o Vinod Mehandi atta¢
r/o A-2/32, Rajouri Gardenh, ~ L “

New Delhi, ’

10, Reena Malawliya w/o H.L.Malwliba, =~  ?
r/o 98, Premgali No., I,
Kotla Mubarikpur.

11, Mukesh Sikngh Rawat,
: s/o Man Singh Rawat,

r/o B.No. 7, @.No. 4, -

Type-111I, CRPF Jharoda Kalanh, . o

New Delhi. ' '

fatt

12. Anupam d/o Joginder Kumar AT
r/o N-556, Sector 9, o
R.K.,Puram, New Delhi. : -

13. Pratibha Chahard/o Sher Sihgh Chahaf.'
r/o Type 111/40, North West,
Moti Bagh, New Delhi.

- 14, Jay Krishna Jha s/o S.Mahanth Jha,
. r/oShri Lal Bahadur S.S$.,VI1;,:
o . Dyaplitha, Katwaria Saria, ..:
- t H.S.R. No. 33, New Delhi.:

RS N ~
; ‘ 15. Raj Rani Dua d/o Ishwar Dutt Dua. o
; K C e r/o 49/3B, Sector - II, .. % A A

ﬁ .H".L‘ e

. ‘ DIZ, Area, New Delhi.

..5:" . :— N
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niu Sharma w/o Ashok Kumza- Mudgal
§7. Vishal Colony,
i Basti, Nangloi,New Delhi T

c.M. Phﬁwﬂharv
QG

dharv d/
. B R 5 s Tl

N l)

S

Veena Ranl r/o Vasant Kunl, New Delhi.

rubshan Khan s/o Mr. Salamat Khan,
tt. Teacher, RVS, R.,K. Furam
tor II, New Delhi.

eenu Bhagat d/o C.L. 8hagat,
A-2Z, M.I.T7. Flats, Phase I,
aria Sarail, New Delhi.

Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth, New Delhi.

Jo Milkhi Ram,
. No, 30, Sawan Park,
Vi

cesh Kumaril dfo Shri J. N, Sharma
185/5%, Arvind Naga:,
Dal

M< Raju Mazlhotra d/o D.L.®alhotra,
r/o C3A/101C, Janakpuri,
New Delhi.

Ms Monlda Wadhwan d/o R.K. wWadhawan,
r/o 190 Ramezshwar Nagsr, <72 . No. &5,
Avadpur, Delhi,

Ms Hemantil w/o Pradeep Kumar,

r/o B-7, Ayur Vigvan Nagar,

Delhi.

Ms Anjana Gauba w/o C.S.Gaubha,

r/o 18-C, MU Bleock,; Pitampura,

Delhi.

o

ondmante

-I11 Delhl. .. Apnlicant

R4




#}{f~ pvgwem ey s ATy CRAIPE TVt SR e o ST S S
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-3 '0 &?;F.
= @ 6. Ms Hemlata w/o Vidva Sagar,
: . r/o Wi-43E, Poscingipur,
. ~_ Janakpuri, New Deini
Mz Rajwanti w/o Mo Singh,
r/fo MIG 192, Pkt 4.3, )
- Sector Q;Tﬁohini.-oelnixw o e T i

ﬁ; 9, Dinesh Kumar Jha s/oH.B. Jha,
= r/o 1938 Sectar IV,
-, k Pushp Vihar, New Delhi
10. . Ms Sumal Lata d/o K.S. BRhardwaj,
wem..T/0 village Mubarakpur Dabas,
. P.0. Ramikheda, Delhi. ....Applicants
- ‘ versus

'ff -. . Govt. of NCT of Delhi through

iz Yoo ...the Director of Education, -
: SN 0ld Sectt, Delhi. ;. . Respondents
N4 1020 /99
1. Smt. Meena Kumari,
TGT (M. Science),
G.B.S8S K-11I, Mangel Puri,
Delhi
? Smt . Savitz Dabas
TRT(N. Science ), SKV Mundka
Delhi.
32 Smt. Supita Tyaoi,
TGT (Hindi), SKVY, Mundka,
Delhi,
4 Mizs Andu Arya,
TGT (Maths), SKV, Railway Colany,
Tughlakaha Delhi .. :Apnlicants
/-/ < ~ e
y
Versys
1. Govi. of NCT of Delhi through
Secretarvy,
5, Shamnath Mazra. nNelhs
? Mirector of Education,
Directorate of Edusation,
Govt, of NCT of Delhi,
5, Shamnath Mara, Delhi

e ce————Nanuty Director,  _

‘ : o . Directorate of Eduﬁatlon
iw~ .Bovt, of NCT. of Delhi, ‘ )
5, Shamnath Marg, Delbhi. - L Respondents

knr

-M_‘j.

SN o 1 s d i L

-
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DA Q537949
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Ms Veernas Kumari w o Sukhbir Singh Dagar,
R/o A-1B/254, Paschim Vihar,
New Delhi,

5 Renit.Bala. Kapoor . d7 w=Krishan-Kapéor, - -
r/o C-8/191A Lawerence Road,
Delhi,

Ms Geeta Devi w/.0 Surender kaushik,
r/o A-4/22, Sector IV, Rohini,

Delhi . .
Ms Anita Sethi w/o Sandeep Sethi,
R/o A-17, Kirti Nagar,

New Delhi.

<Ms Mona Méﬁiawat d/o Ajit Singh'Méﬁiawat.

r/o 1989, Ganj Meer Khan,
Daryaganij, Delhi,

Ms An3ju Sharma w/o Rajiv Agnihotri, -
R/o 132, -Vidya v1harb48§c;or-9. -
Rohini, Delhi. T ’

Ms Dimple Prasad w/o Ashok Prasad,

r/o 18, Gangotri Appt., F-Block,
Vikaspuri, Delhi. ... Applicants

Versus

CT of Delhi through

~

Sunil Gaur s/0 Shri I.s. Gaur,
r/o U 46, Gautam Czlony,
Narela Delhi.

Seema Mann d/o Sh

-~

i V.P.Mann,
rfo A 20, Kewal Park Extn,,

Delhi. s Applicants

Ver s s .

m

"+ O

-

vernmenrt of NOT of Delhi through
s Chief Secretary.

+ Shamnath Marg Delhi.

(9.0 BEHY

Director of Education,
Directorate of Education,
0ld Sectt., Delhi.

Deputy Director of Education

(North west District)
Hakikat Nagar, Delhi. ..

ks
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Govt,

A

i P

P

Princinal,
Sarvodava Kanva Vi
Kutub Garh,Delhi

| l—J

Ms Neena Mittal w/o D.K. .M.iti‘éi', -

Riov 302, Anupam Aparimenic,
Eazt of Arjun Nagar, Shahdara,
Delhi.

Ms Sadhna Sharma w/o H.C. Sharma,
r/o 24, Vijay Block,
Laxmil Nagar, Delhi.

Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi. :

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwa) w/o Shyam Sunder,
r/o 122-A/10, Gautam Nagar, New Delhi.

Ms Alka Davyal d/c Padam Daval,
r/o C II1/159, West Enclave,
Pitampura, Delhi.

Ms Kamlesh Sharma w/o Rajesh Verma,
r{o H-367, Nanakpura, New Delhi,

Ms Umesh Lata d/o R.R.Aggarwal,
r/o 256-B, St. No. Z, Bhola Nath Nagar,

Shahdara, Delhi.
Ms Raini Kumara w/o Sh. Vikas Kumara,
r/o 11-G-72, Lalipat Nagar - 11,
New Delhi
Mz Harmest Kaur w/o Bhuninder Singh,
r/o 2024, Gulabi BRagh,
Delhi. Annlicants
~ versus
of N.C.T. Delhi through
The Director of Education, Delhi,
Qld Secretarriat, Delhi. :...Respondents

/99

Smt. Parveen Rhardwaj,
r/o 339, VPO Nangal Thakran, Delhi.

Smt. Babita Sharma,
r/o 231, Katewara, Delhi.

—_Km Savita d/o Sh. Mahavir Singh,
. 195, Kamardi Nagar, Delhi. .. .Applicants

Mersus o .




o . TLZbirector of Edicatton, T - s
) 70 7 .-Directorate of-Education, - 7 TEUT Toin E T UTe S

' ) Nld Sectt. . Delhi, ’ e T B

3. Deputy Director cof Education

(North West District)
Hakikat Nagar,; Delhi.

QA 898799

1 Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.
K| . . . . .
2. Renu Singhal d/c Shri S.K.Singhal, -
r/o 120, Bahubali Enclave; Delhi,.
o - 3. Alka Narula d/c Shri Ajit Kumar Narula,
1 . r/o 26, Netaji Subhash Marg, Darya Gani,
1 New Dellri.
: 4, Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav
r/o H.No. 94/2, Gali No, 14, Libaspur, Samaipur,Delhi.
S. Sadhna Mehra d/o Sh. M. M, Apnand, _
r/o 4/324, Bholanath Nagar, Shahdara,
Delhi.
5. Sanna Jain d/co Shri S.P Jain,
rio X/2362, Gali No. Vi, Raghubirpura-I1T1,
Gandhi Nagar, Delhi
7 Rzni Saini dfo Shri F.S. Sa2ini,
r/o A-1/266-A, Uttam Nagar, New Delhi
8. Poonam Tanwar w/o Sh.Yogesh Verma,
r/o RZ-42, B Block, Kzilashpuri,
New Delhi.
: . a. Mamta Yadav w/o Sh. Munish Yadav,
S : r/fo 3173, Rarwala Chowk,
- Fahari Dhirali, Delhil.
0. Kamlesh Devi d/fo Sube Singh,
r/o village & PO Mairz Dabas,
Delhi .. Applicants

Govt. of NCT of Delhi through
The Director of Education, Delhi,

Directorate of Education,
N1d Secretariat, Delhi.

hvyf . +..Respondents

A b i A e aa
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Prem De.io oz o0 3h. Ram Chapder
) r/o W2 £36-2 Madil Pur,Villeoe New Delhi

‘2.7 Jauat Ram s/o Sh, Narain DUt N - T
T rtlo F-60, Ray Nagar, New Delhl._,' e T e
3 Umz Rani dic Sh. Durge Singh,
rfoe -9 “‘:3_5 ADar tments
e Gzegan V1h Extn. Delhi
: 4 Sunita Rhambaui w/o Rajiv Rhamhaui,
d/o L-1/175-B, DDA Flats, Kalkaji,

New Delhi .

N

Sandeep Kumar s/o Sh., 0O.M. Sharma,
r/o B-639, Sudershay Park, New Delhi.

:T

€. Geeta Rani w/o Rahul Kumar Sin
r/o E-599 West Vinod Nagar, G
- New Delhi.

s
11 No. 10

- 1. Neeral d/o Shri R.D.Sharma,
oz / r{o House No. 413, Sector 9 R.K.Puram,
A New Delhi.

w/0 Sanjeev Aggarwal,
22, Janakpuri, New Delhi.

Rangaswamy,
Kalkaji, New Delhi

11, Kailash Vati w/o Munesh Kumar,

(M)

Tarvinder Kaur w/o Chan
/o A-2/126, Janak Puri

la, Sunita Sh

15, Sonia Goval
D/o Shri R Y. Gunta
R/¢c BRA- IZQA Jandkpur , New Delhi.

16. Seems Arora
i D/o S.C. Arora

R/o L-52 Sarojininagar,
: New Delhi.

| 17. Sunita Vasishtha

! - W/o R.S. Vasishtha

: _ R/c WZ2-32 Shadhipur,

: ) ’ New Delhi.
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= 18, Nidhi Dang
o~ D/ Shrt Lajgat R=3 Dang
R/ic 5697, Subash Nagar, Gurgaor
Q. Surita Saini
W/o Shri Ram Gopal Sainl | = . . .
) ~R/o'2308 Shahamar'VilIage - i LTI ST
20. Meenakshi Mudgs) _ - R
Dy Shri MOP. M_Zddgal
E/o 1443/18:z, St No. 2.,
e Durgapuri Shahdara, Delhi
— 21. Kumkum
a W/o Shri R.S., Gupta
~ R/o s/ 895 D, Mehrauli, - -
P New Delhi, i .
22. Babita Bhardwaj

- D/o Shri S.C. Bhardwa)

ST R/o A-16 Chatteerr Enclave, Phase-II Maidangarhi,
S New Delhi.
S 23. Kusum Devi )
" W/o Mukesh Kumar
. v R/o A-40 Rama Perk,
e New Delhi.
- Za, Anees Ahmad ' s
= - S/ Mr, Ataullah
R/o A-26 Gail No. 1,
L Ganga Vihar,
Delhi-94.
25. Bhim Dutt Rhatt
Sfo Mr. B D Rhatt
R/ 42/12 Sector-1 Pushp Vihar, New Delhi .
g tashuy kaushilk dic Jagdich Chand Kaushilk
F/o S4B Village and Post QOffice Rawansz
27 Poonam Sharma w/0 Shri Raleev Bhar dwae?
Flo N=-3 Folice Lines Kingsway Camn, Delhi Arnlicants
- Versus
Government of KCTD throuoh
Director ot Education,
Nirectorate of Education,
Mld Secretariat,
Delhi, . Respondents
na _g30/99
{ . . .
. Mizs Sunita Devi d/o Raghubir Singh,
i r/o 72, Kavita Colony, Nangloi,Delhi.
! 2 Poonam Sharma w/oSh. Rakesh Sharma,
g Flat No. 330, Block D-7 Sector 5,
i Rohini, Delhi. :
P e s ey efr S
: 3, =esssawyay KimarJain sL“ Sh._Chaman _Lal Jain, _ 4
3 r/oc C6/9, Yamuna vihar, Delhi. , R
i3

———
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/3.

/4.

1S

/7.

Mizs Meena R
r/oc @ No. 4%
Delhi

Mre. Pinky Yada. d/0 Sh Tuls

post TGT;Hinaij SéﬁqpluéBssé”.h

" New Delhi. B
Mre. "Suman Grover w/o v G

P00 House No. Be-£Q g

Miss Rachna Sabbarwal d/¢c Sh., K.K.Sabbharwa!l
r/c House No. 36, Sanskrit Nagar, Sector 14,
Plot No, 2. Rohini, Delhi

~ 3

Ms. Deepsikha Aggarwal d/o Sh.Sushil Aggarwal,

r/o 1157, Jaman Street, Panjabi Pathak,Ballimaran,

Delhi. : :

Samar Jahan d/c S.Tanwi Ahmed, - ~

ro 1157, Jaman Street, Panjabi Pathak, Ballimaran,
Delhi.

Ra3 Kamal s/oRam Phal Singh,
r/o D-12, Jyoti Colony, Loni Road,
Street No. 8, Shahdara, Delbhi.

Archana Singh d/o Sh. s.p. Singh,

r/o D-703, Saraswati Vihar,

Delhi.

Mr=. Shakuntla Yadav w/o Mr. Sunder Singh ¥Yadav,
r/o H.No. 28, Village Saidulajaib, PQ Mehrauls
New Dalhi.

Vanita Kumari d/o Ram Kishan,

rio 128, Focket A-3, Sector § Fohini,

New Delhi

Mrs. Pawan Lat
r/o B-2A/42, Janakpuri, Ne

Shabana Khan w/c Sh. Aslam Khan,
r/o 5%1/18, Zakir Nagar, New Delhi.

Fz3 Pala w/o N.Z2. Saini
rfo W7-8, Plot N0, 79, Harl Singh Park,
New Multan Nagar New Delhi,

Clamentinag Jereriabh w/o Mr. Prince Jeremia®,
r/o GH-13/684, SFS Paschim Vihar, New Delhi.

Versus

Govt. of NCT of Delhi through
The Director of Education,
Directorate of fducation,

0ld Sectt., Delhi, & ... Respondents

bn
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OA 862 of 1999

1. Mrs.Madhu Bhatt w/o
Sh.B,.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

SCh001 GoGoSoSoS,B‘-l BlOCk,
Yamuna Vihar, R/o

R/o 68,Luxmi #“partments,
Sector-9, Rohini, Delhi.

2.Mrs. Anju Sharma

w/0 Sh.Pramod Sharma,
Aged 30 years.

Post TGT Hindi

Schoel S.K.V.Sultanpur

'R/o A~1/316,Llawrence Koad, Delhi.

3. Mrs. Bhramri Bhardwa]
w/0 Sh, Abhimanyu Bhardwa],

Aged 27 yrs. .
Post T.G,T. Natural Science.

School G.B.S.>,G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4, Dmrshna Kumari

d/o Sh.RamJi Lal

Aged 23 years,

Post T.G,.T(s.S.)

School Govt. Secondary School ViJjay Park,
MauJpur, Delhi,

R/o Rohini, Delhi~85.

5. Kavita
d/o Sh.,Tulsi Ram,

Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -I1,
N.Delhi.

R/oD-71B,Yadav Nagar, Sameypur,
Delhj.

NG

0
—
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6.

I

Banwari Lal sharma s/o
sh.Radhey Shyam

Aged 25 years.

Post TGT sanskrit.

school G.Co.Ed.(Middle School).
Sector-20, Romni Extn. Delhd 41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi—42.

7. Manisha Vashistia

w/o Sh.Jagdish Chander,
hged 27 years,

Post T.G.T.Hindi,

SChOOl G.GOSAS.S. K BlOCk,

Jahangirpurjy
R/O yillage Akbarpur,
Pooopalla, mlhi ."’36 »

8, Chandrika

w/o Mr.Manoj Sharma,
Aged 27 yrs.

Post BGT

school GG SSS Anandvas, Delhi,
R/0 B-56,Prashant Vihar,
Delhd.

9 Neelima Tiwari d/o

Sh.G.P.Tiwar‘i,

Azed 28 yrs.

Post T.G.T.sanskrit. ,
school S.K.V. sul tanpuri C Block,
R/o A-56,New Multan Nagar, Delhd .

10.Shabnam

v/ oRajpal

Age 37 Kri

POst P.,u.,t. Hindi,

school V.K.S.K.V. DBRryapur, Delhi.

R/o 553, Ishwar mlony,Bawana,Delm‘

11. Poonam Gaur

-

W/O Om Nath Bimali,

Aged 28 yrs,- 4

Post PGT(Pol.Science)
school G.B.SSS shivaji park,
shahdrea, Delhi.

R/o0A-27, Dena Apartments,
rector-13, Plot no.36,Rohini, Celhd.

=5
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12,

13.

14,

15.

16,

17.

18,

19.

Meenu Bhalla

gife of shri AnilKumar,Bhalla,

Age 36 years, post - T.G.T.(skt).

school: Govt. Co.Ed. MS, Pooth Kalan, Delhi,
R/o Flat No.294, Pkt-A-3, Sector-8, Rohini.

Aradhana ATOra,

w/o sh. Vijay Kumar,

Age 28 YIS., post - T.G.T.(S.5t.).

school: Govt. Co. gd. Ms, Pooth Kalan,Delhi.
R/o 1170, pMukherjee Nagar, Delhi—9.

Manisha Kalra

W/o Rajeev Kalra,

Age 26 YIS., post- T.G6.T.(Eng.)

school: Govt. Co. Ed. MS., poothKalan, Delhi.

R/o C=6/10, Miyanwali Nagar, Delhi.

Renu Sharmsa,

w/o Kulbhushan sharma,

Age 33 yrs., Post- T.G.T.(Hindi).

cchool: G. Co.Ed., Ms, Dasghara, Todapur,

r/o 37/2086, Nai Wala, Karol Bagh, New pDelhi,

Anupama Jain,

D/o Late sh. Ajit prasad Jain,

Age 30 YIS, post- T.G.T.

school: G.R.S.S.y Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi,

pratibha Mehta, (sahani),

w/o shri sanjay Meht a, D/o shri S.K. sahani,
Age 25 YTSe, post- T.G.T.{Natural science),
school: G.B.MS., Hari NagaryAshram, New Delhi,

Namita Abrol

p/o shri O.P. Abrol,

Age 26 yrs., Post- T.G.T.(English),
school: Sarvodya Co. gd. S.S., Khanpur,
R/o K-90, Kalkaji, New Delhi-19,

Renu Chauhan,

w/o shri V.P. Singh,

Age 31 yrs., Post- T.G.T. (Social Studies),
gchool: G.GsSeSeSe, .U, Block, Pitam Pura, Delhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi,
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21,

22,

24,

25,

26,

27,

T
20

D/o Shri N.S. Rana

R/o B~24 Parijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs. Ambika sharma
WA Sh, Pawan Sharma
hge 23 post. TGT
School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

W/ SUnil Nayyar -

Aged 33 years Post. PGT (Commerce)

School :GGSSS Dishad Garden

RO D-11 Jiwan Jyoti Apartments Pitam pura Delhi.

Meena Arora,

W/0 ved prakash

Age 40 years POST.TGT(Hingi)

School, S.K.V. Punjabi Bagh

1959 Oyutral L ine Kindway Camp Delhi '
New Delhi.

Rishi Bhushan Sharma

S/0 sh, K.C, Sharma

Age: 29 years Post, TGT(sanskrit)
Schcol, BGSSS Rajnagar IIPalam

R/ wWB.5, Gali No, 8 ,Sadh Nagar Palam colony

Meenu Sharma WO Dhiraj Sharma

Age: 29 years POST, TGT (Sanskrit)
School, G.SSS Sriniwaspuri Ney Delhi
RO SB Pkt, Dilshad Gsrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Age: 29 years POgt, Assistant Teacher |
School ,SKV Mata Sundari Road, :

R/ B.68, Double Storyed Ramesh Nagar New Delhi-15,

Anita Devi W/ Sy, Gajender Singh

Age: 33 years POST.PGT (Hingi) -
School, SKV Hari Nagar Ghanta Ghar

RA WZ.101/13,Mchan Nagar ,Pankha Rpad
Lane No, 5, Ney Delhi-46

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

-

Abha Kiran Taneja D/o K.R. Taneja o
R/o D-169 Ashok Vihar Delhi.



w/0 Arun Kumar, =
Aced S5 YES' A
post T.G.

SchOOI SOKOVOH quggi
sultanpuri,relhi, g

oR/148,Brotherhood
g/Bléck,Qikaspuri,N.Delhj-18

.(Engliq E

Apartments,

v TS
s

"+ Bovernment of N,C,T,=Delhi

Through The Directora of BEducation,

irectorate of Education

0lkd secretriate, Delhl->4.

OA 780 of 19399

e

2.

3.

4,

Se

6.

7.

Kiran Dabas,
TcGoTo(SoSto),

GOGOSOSISO’ DiChaQn Kalan,
b/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

Rashmi Sahni,

T.G.T.(Science), -
"®/o. Vikas Sahni,

R/o. 52, Guru Angad Nagar,

New Delhi - 92,

Promila Bhardwaj,
ToG-T'(MathS)’

G.GISQS.S.’ ija.

wW/o. Yogesh Kumar,

R/o. House No.160,

Bhaiyo Chowk, Village & P.O.,
Mitraw,

Alka Goel,

Asst. Teacher,

SoKoVo’ MEhIauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,

R/O. 124 A, Mithapur P.Ol'
Badarpur, New Delhi - 44,

Sarala Devi,

P.G.T.(Hindi),

G+GeSeSs, Bijwasan,

D/o. Sh.Ramchander Khatri,

R/o. A-80, Dharmpura, Najafgarh,
New Delhil -~ 43,

Seema Rani,

Assitt, Teacher,

S.K.V., West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

Raj Bala, T th T. (Mo\iy) /
G.G.S.S5.5., No-3,

Najafgarh,

D/o. Sh.Narain Singh,

R/o, Wz-8, Flat No-79,

Hari Singh Park,

New Muttan Nagar,

New Delhi ~ 56,

[0 N



10.

11.

12,

13.

14,

15.

»)
N

Seema Sharma
TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,

New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,

New Delhi-32,

Meenu

D/O Shri H.R.L. Nanda
R/O B-1/548 Janakpuri,
New Delhi-58,

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43.

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68.

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(geE-597;Buan Naar,

New Delhi-12.

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.l0.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F.

ko
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16.

17,

18,

19.

21.

22,

23,

Usha Rani,

F.G.T.(Hindi),

GGeSeS.S., Wajafgarh Noo2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

&"}(:\ext\

ajesh Kumar,
PoGeTo(Skte)y GeBeSeSeSey
Chhawla,

s/o. Sh.Hukam Singh,

R/0. B-111, Ramapark,

Mrs.Neema Tiwari,
T.GoTo(Hindi), GeGeSeSeSe,
Sarojini Nagar, New Delhi.,
W/o. Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhi.

Meenakshi -Thakur,

T.GOTC( NOSC.)’

GoBoMoSo, Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi -110 004,

Neeru Sharma,
TaGoTo(NcSCo),

GQBOSOSQS" KhUjala NO-’1’
D/Oo S‘oJoDoSharma'

R/o. F/1952A, Vishnu Garden,
New Delhi - 18,

Poonam Kumari,

T.G oTo(EngliSh) ’
SoGoSoSaSo ’ Begumpur,

B/o. Sh.Satya Kumar,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
P.G.T.(Hindi), GeBeSeSeSey
Laxmi Bai Nagar,

D/o. Sh.S5.P.Sehgal,

R/0o. G-=4, NeD.S.E.,
Part-1I, New Delhi - 49,
Laxmi Devi,

T.G.T.(Hindi),

GeBeSeSeSey axmi Nagar,
W/Oo Sh.H.SoRawat,

R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

Contd...... '



24,

28.

26,

= 27.

28,

29.

30.

.‘«ﬁ,\
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Anita Sharma,
T.G.T.(English),
G.GCS.S.SO’

Badarpur No-I,

D/Oo Sh.ShYam Sunder,
R/o. HR 18/5

Vanita Kumar,
P.G.T.(Pol.Science),

GoBoSoSoSo, Rajnagar-ll’

D/o. Sh.Ramkishan,

R/o. House No-128, Pocket A-I111,
Sector - V, Rohini.

shashi Bala,
T.G.T.(Hindi), GeGeS.S:eSey
Begampur,

B/o. Sh.S.L.Tokas,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoBoSeSeSe,
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-1 A Chankya Place,
Pankha Road, Delhio.

Karuna Sharma,
ToGoTo(EngliSh), GeBeSeSo,y
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/o. S-2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hammed,
TeG.T+(English),
GoeBeSeSeSey Ghitorni,

S/0. Sh.Abdur Rasheed,
R/o0. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila

P.G.Te(History),GICo-Ed.
SeSeSoy Pandwala Kalan,
w/o. Sh.Dilbagh Singh,

R/o. E-1, Nawada Housing Complex
Delhio ’ 'g mp ’
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32.

33,

34.

35.

36.

37.

Geeta Rawat,
T.G.T.(N.Science),
GoBoSoSoSo, Hastal,

D/o. SheManwal singh,

R/ 0. RZ=-T726/ Ay purannag@ls
Palam Colonys New Delhi.

chakuntla Devi,
P.G.T.(Hindi),

S.K.V.CO-Ed, Mundela Kalan,
vi/o. sh.Baljit singhy

R/0. 192 As Todermal Colonys
Najafgarhe

Mrs.Mukesh Dhillan,
P.G.T.(Hind’)s GGeSeSeSers
Sarojini Nagals

¥i/o. Upemder Dhillan,

Hari Prakash

TcGoTo(MathS ’ SoKoVoNO“2,
Sagarpul,

5/0. Sh.Dhara Ssingh,

R/Oo J/B—‘4—D., LQI.GO,
Flats, Maya puri - 64.

Suman Kumari

T.GOT.(Maths * s.K.V.No-I’
Sagarpury

D/o. Sh.Basant Lal Bhatiay

R/o. B-500, Avantika, Sector {1,
Rohini, Delhi - 85

Ram Gopal Sharma,
ToG.To(Hiﬂdi), oBoSoSoSo,
KarampuIay,

S/Oo S.C.Sharma,

R/o. House No-202,
D/S.Welcome Phase-111,

Anup ama Goel,

TGoTe (English), GQGQSOSQSQ,
Kidwai Nagar, No32,

New Delhi.,

D/oe S".A.K.Goel,

R/o0. G-2389, Netaji Nagar,
New Delhi = 23.
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Asha Rani

g/ o
res
Naw
Nea

eyt

Shri DLP. VYaday
jdent of House No, 44,

lat FPur,
afgarh.
NDelhi, ... .. Applicants
Versys

Govl, of N.C.T, of Delhi

Fhr
nir

N1t

onugh the Director of Education,
ectorate of Educat “fon,

Qpnyn?a(lgt‘
M1, ....,Respondents
Sh,K.N,R,Pillai, counsel for applicantsin OA-754/99,
R77/90, 894/9a, 908/99, 953/99, 1316/98%8,

sSh. S.K.

Shri K.P.Dohare, counsel for apnlicants in 0A 787/99

Shri M. K, Gup counsel for apnlicant in OA 1415/99,
aag /00, 898799, 862/99, 830/99
k

Shri
counse

Rhardwaj, with Shri Bhaskar Rhardwai,
or applicant in OA 811/99,1031/99 1033/99

i, counsel for applicant in NA 965/99

Sh.P.S.Mahendru nroxy for Sh, D.S.Mahendru, counsel
for applicant in QA 1017/99

shri Sanijay Sharawat, counsel for applicant 1in 0A

1020/99

3]

Shri Surat Singh counsel fér»applicant in DA 1318/99

Applicant in person in oA 801799
Shiti Vijay Pandita,
counsel Tor respondents in all the QAg,

ORDER

hy Hon ble Shri Kuldip Singh, Member (I)

1, Since all the 0As involve common points of law
and facts, we are disposing of the above referred QAs by
this common order,

? prief fact of the case 1is that Govi. of
N.C.T.of Delhi had a number of vacancies of Teachers in
different categories in the various schoels. Since there
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27

wirs A shor Lage of regular Teachers the Gov

T

. of NCT of

{

Delhil wppointed applicants on ad hoo basis and that toon
for short neriods, The zaid short term anpointments were
snpnosed  bEo bhe automatically terminated on the exniry of

e npepriod specified in the appointment letters desnite

Pl Fact  that wshke  remained vacant even after the

{

termination of teachers anpointed on ad hoc basis.

D

o Tin these 0As apnlicants have challenged that th
Letms  of  <short  term contracls of service are unjust,
npconscionable  and against the very letter and spirit of

Lhe Constitution,

a In mozt of the cases the apnlicants” appointment

was Lo lapse by efflux of time on 31.3.1929 and in one or

bwiy  cases  btime neriod was to  lapse on  30.4,1999,
Annlicants being threatened with the sitqatian had rushed
to thiis Tribunal for continuation of their services and
seeking a2 stay order that their services may not be

terminated, '

Y. These petitions were contested and justification
for anpointing teachers for short term on ad hoc basis
has heen given by the respondents in their renly. It was
stated that the decision was taken upn by the Government
iir  December, 1998 not to fill up any further posts on
contract basis any more as the posts will he filled up on

regular  basiz from the candidates selected by the Delhi

Subordinate Staff Selection Board (hereinafter referred

koo as DS

[¥p]

i

SR, It iz further stated that it is the

administrative function of Government to look into the
interest of the students as well as the necessity  from

Lime to time.

Kon—
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Tt is al=o being nleaded that the candidatezs who

[}
1)

are  being emploved on contract basis have

apnointment on contracht basls knowing fully = well the

apbiants Lie service 1s empremissible and the Tribhunals
and  Courts are  not Lo interfere with the interim
arvangement  anpd a  nperson  annointed to  the nost  as

ston-gan arrangament  cannolb  claim the bhenefit of
continuance in zervice  as  having heen appointed on
regular bhasis.

1. Rejoinder to  the counter affidavit
heen  filec hy the annlicants in which they have
reiterated  the stand taken by them in their respective

DAz,

g, We have heard the learne

[N

parties and peruset
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the material on rec

(o]
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a, Before considering the rival contentions of the

parties, we may mention at this stage that when this

3
2

bumach  of ¢

L7
BN
9

2}

{

es was filed prior to that another group of
teachers who had filed a similar apnlication before this
Tribunal and since those teachers had been ahle Lo reach

this  Triubunal hefore the exniry of the contract period

30 An interim order was nassed in their cases  and
statlus-auo was directed to he maintained. In the present

set  of applications, the anpplicants could not  approach
the Tribunal befare the evnirv of their contract period,

Mo aover | immediately after the expiry of their contract

¢

neriod  there wers vacations in the Trihupal from 722nd
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could anpraoch the Tribunal only after the vaca

.,

thene o
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an interim order was n
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i

t

faallnwlng tegms:

TAlso iszne a short notice on Lhe question
of interim relief, returnable on 12.04.1999,

T111l then, as an interim measure, shtatus quo

in respect of the applicant as on today he

1. Sipce  this  order in the nature of interim

measure was paseed after these anplicants have ceased to

he in  employment  with the respondents  so they are

claiming parity with those teachers who had obhtained an

ardiar of similar nature hefore exniry of their term 1.e.

hefore 21,3,10909,

i Nuring the course of their arguments, the
learned counsel for the anplicants submittred that these
prasent applicants are also similarly situated applicants
as the applicants were placed in the earlier set of OAs
which was decided on 7.5.99(Veepa Anand & Ors, vs.
Govt, of NCT of Delh & Ors with oconnected O0As) by
another  BRench of  this Tri

wherein the following

unal
reliefs were granted to the applicants/teachers and their

I

NAs were disnosed of in terms of the following directions

given by the Bench of the Tribunal:

n
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Anplicants  shall he Al
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continuge  in the nresent posts till

regular  candidates duly selected Py
NSSSP /o anpronralte authority are

availahle to replace the anplicants,

Those selected regularly shall first

i

he ﬁ@étéi in the existing vacant

nositions and only 1if enough vacant

a0l e annoinjlees, Replacement of
the tatter sshould he N the
nrincinle of last come first go.
Thoze so  displaced should he
accopnodated in vacancies Lhat  may

he exiating in other distriocts,

The ad hoc apnointees shall

e

he paid
minimum pay in the pay scale of

reqgular teachers plus DA in tersms

o

of law laid down by Hon ble Supreme

k]

Court in  the case of Daily Rated

raenlaced by any newly appointed ad

Those of the anplicants who have

3]

nlied or may apply for regular

selaction, necessary relaxation 1in

47
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age <hall be given to the extent of

.....

the period of  service pubt  1n by

[¥31

e,

“(FY There shall bhe  no nrder as to
costs
12, Learned counsel apnearing on  hehalf of  the

annlicants  zubmitted that since the npresent applicants
are  alao similarly nlaced as the applicants in the case

of Veena Anand & Ors, (sunra), they are also entitled to

the merit of their case and they can also be directed to
he allowed to continue in their respective posts as  the

anplicants in the ahove referred judgement.

13, To support their contentions learned counsel for
applicants alse relied upon the judgement of Hon ble

Supreme Court in the case of Girdhari Lal vs. Union of

T
5

India which also star! with the following paragraphs:
"There i3 no'dispute that the appellant

Girdhari Lal would be entitled to  the
henefilt  of the judgement of the Tribunal
in  0A No, 319/85% decided on 24,09,19897

in  Balwant Singh & Orfs, vs. Union of

India 1if he too was a party therein,

sinoce his claim iz identical to that of
Lhe annlicants therein. The main

challenge on bhehalt of the Union of India

to Girdhari Lal' s olaim is that he did
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not Join as a party in thal
moverd the applicant for grant of the same
after that decision in 1989,

henefit

hawving vebtired earlier”,

14, After mentioniong the facts the Hon ble Supreme

ourt ohbserved as follows:

¢

It

=

annronriate that the Union o

~ e

,_.
]

India treat all such nersons alike and to

d of

3}
i+

grant  them the same henefit inste

w

driving a

W
93]

o

h one of them to litigation in
the coourse of which the Union of India
ttzelf  is required to spend considerahle

nuhlic money”

15, Counsel  appearing for applicants also submitted
that since it has come during the proceedings bhefore the

Horm ble  High Couort, that at present there' are 4000
vacancies and DSESSB is also making exercise to fill up
those  vacancies by a regular manner, till such time the
vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts,

16, Counsel for respondents rebutted the arguments
of  the counszel for applicants and submitted that in this

manner the applicants would olaim continunity and then
they will claim a right to post which will ultimately
lead to entry through bhack door. He furthe submitted
that the pesent apnlicants cannot claim continunity in

service after ewniry of their term specified in  their

respective anpointment Jletters and as such these DAs

t
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I W

nF  the considered opinion that the

o

nondents counsel has no merit and the
annlicants are fully covered with the

the co-ordinate Bench of thie Tribunal

case (supral. In this regard we may

rhat when the intelm order was granted in

the stay

pacher s,

8.4,1999 so

nroima-

the re

whioy wers

18

&

informed that

very

numher

snan of

We find that

who 3

vaecatlons

thelr
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pnand (supra), the resnondents had filed

hetfoe the High Court of pelhi for

ztay, and the High Court had taken a view

granted was an innocuous one hecause

niven liberty to £i1)1 up the vacancies

rocess 1.2, after due selection hy the
npropriate authority to replace the ad

The High Court of Delhi was informed that

had arisen Lo the number of 4000 as on

the course of arguments, we were also
exams for various categories have heen held

the DSSSR. Since there are @ large

of candidates, result of the same within a short

nlleag

(sunra)

the applicants in the present set of OAs
.f

and if we peruse

1t he accepted, In these circumstances,

its

not he denied the relief granted to

in the earlier set of 0OAs 1in Veena Anand

T

he earlier order passed

in the ahave reffered judgement by a Cn-ordinate Rench of

Tribunal

W

find that there is no dispute about the
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the facts of

of the present set of 0A
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the Co-ordinate

apnlicants

relief

0ps,

19, In

we allow these 0As

in

(A)

{B)

are,

as granted

view

Annlicants

the

regular
DSESB/or

availlable to replace

34

which are identical with

W

earlier set of 0As which was decided by
Rench of this Tribunal. The nresaent

therefore, also entitled to  the same

to the apnlicants 1in an =arlier set of
of what has been discussed above,
with the similar directions as giwven

Veena Anand s case (supra).

shall bhe re-engaged on

nresent posts forthwith till

candidates duly selected by

appropriatbte authority are

the annlicants.

Those selected regularly shall first
he mposted in the existing wvaocant
pozltions and only iF enough vacant

nosts are not available, they zhould
bhe posted against the posts held hy
ad hoo appointees, Renlacement of
the latter zhould be uly the
principle  of  last come first go
Those 30 disnlaced should be
accommodated in vacancies that may
be ewisting in other districts,

The ad hoc appointees shall be paid
mirimum  pay  in the nay scale of

regular

of
AAA

teacher @ nlus DA 1 Ler sme

law laid

down by Hon ble Sunreme

N
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. Court in  the case of Daily Rated
~ 7 Cazual  Labourer Vs, oI & Ors
4 (1988 (1)ecC 122).
thy N ad  hoc appointes  shall e
renlaced by any newly anpointed ad
hoo emplovee,
(E) Those of the apnlicants who have
applied or may apply  for reqular
- B
selection, necessary relaxation 1in
age  shall be given to the extent of
the mperiod of service put in by
e Chem,
':-_-D , P S g g 2
. Thae above directions should be complied with
withi -3 - F :
within a period of one month from the date of receipt of
a copy of this order,
2. There shall be no order as to costs
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